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Brand Name®

Registered Trade Mark

[Quinalphos 25 % EC, is a contact &
insecticideeffective against suckingpests.
Regd No.
Mfg. Date:
Batch No.:
Net Content/ weight: .
Re entry period:  Pre Harvest interval:,
Mfd by
Mkd by :

stomach

. Expiry Date:

Keep away from heat & open
fiame.

Composition
POISON \:umalphos 1 25%
ticker &Spreader: 1%

Solvent : Q5, Cycohexare

JKeep of chiidren
[Warnin, e used on crops & Pests other than
mentione: el & leaftets.2.Not to be used for Post

fHarvestApplitations.3.Destroy Container after use as
Jdirected on leaflet. 4.Directions & dosage for Poly
houses & confinedareas- see leaflet,
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Brand Name ®

Carbofuran, 3% CG, is a systemic insecticide
effective against sucking pests & a nematicide.

Regd No.

Mfg Lic No.

Mfg by

Marked :

Mfg. Date: Expiry Date:

Batch No.:

Net Content/ weigh:

Re entry period: days Pre Harvestinterval: days

Composition:
Carbofuran: 3%
Adjuants : %

Blank Granules : QS

Keep away from heat &open
flame.

if swallowed or if symptoms of
poisaning accur cali physician
immmediately.
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//’
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Warning: 1.Met to be used on crops and Pests other than
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Brand Name®

Quinalphos, 25% £C, 15 a contact & stomach
insecticideeffective against sucking pests,
Regd No.
Mfg Lic No.
Mfd by:
Marked :
Mfg. Date: Expiry Date:
Batch No.:
Net Content/ weight: 500 mi Re entry period:2-3 day
Pre Harvest interval: 30-40 days

Composition:

Quinalphos:25 %

Emulsifying agent: 1 %

Keep out of the reach of

POISON \ children.

Keep away from heat &
Open flame

Bonrd ! enfler Ratore tise
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Warning:1.Not o he used on crops & Pests other than
mentioned on iabel & leaflets. Z.Not to be used for Post
HarvestApplications.3.Destray Container after use as
directed on leaflet. 4.Cirections &dosage fos Poly houses &

cenfined areas- see leaflet
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MINISTRY OF AGRICULTURE
{Department of Agriculture and Co-operation)

NOTIFICATION
New Delhi, the 5th March, 2014

G.S.R. 151(E).—The following draft rules further to amend the Insecticides Rules, 1971, which the Central
Government proposes to make in exercise of the powers conferred by Section 36 of the Insecticides Act, 1968 (46 of
£968), is hereby published. as required by the said section, for information of all persons likely to be affected thereby;
and notice is hereby given that the said draft rules shall be taken into consideration after the expiry of forty-five days
from the date on which copies of this notification as published in the Gazette of India are made available to the public;

Whereas, the Centrai Government is of the opinion that circumstances have arisen, which render it necessary
to make the rules without consuitation with the Board;

In terms of provise to Section 36 of the Act, the Central Insecticide Board shail be consulted within six months of
the making of the rules and the Central Government shall take into consideration any suggestions which the Board may
make in relation to the amendment of the said rules;

The Objections or suggestions which may be received from any person in respect of the draft rules before the
expiry of the period of forty-five days aforesaid shall be considered by the Central Government,

Objections and suggestions in respect to the draft rules may be forwarded to the Joint Secretary (Plant
Protection), Ministry of Agriculture, Department of Agricuiture and Co-operation, Krishi Bhawan, New Delhi-110 001.

DRAFT RULES

1. (1) These rule may be called the Insecticides (Amendment) Rules, 2014.
(2) They shall come into force on the date of their final publication in the Official  Gavzette,
2. Inthe Insecticides Rules, 1971 (hereinafter referred as the said rules), -
I after clause (g) of sub-rule (1) of rule 18, the following clauses shall be inserted. namely:-
(h) the information furnished on the label in English and Hindi shall be translated and published on the leaflet in
Hindi, English and in the regional language of the region where the product is proposed for sale;
(i} the leaflet shall be printed legibly and font size of the text shall be not less than eleven (11) points;

(j) the list of good agricultural practices relevant for the product shall be furnished on the leaflet as per the
guidelines contain in the THIRD SCHEDULE,;

(k) safety pictograms provided on the label and others, if any, shall also be printed on the leaflet;
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(1) leaflet shall contain detailed advice to physicians for treatment in cases of poisoning;

(m} details of label claims and directions for use with reference to target organism and crop shall be printed on the
leaflet;

{n) good practices relating to pesticide application techniques covering the following shall be provided for each
crop. namely:-
{i) Weather conditions
{iiy  Soil
{iiiy  Crops stage for application
{iv) Application techniques
{v) Equipment type
{vi) Nozzle type
{vii) Dosage
{viii) Instructions for mixing
{ix) Re entry period
{x) Pre harvest Interval
{xi) Application timings
{xii) Frequency including maximum number of sprays

¥

(0) stages during which pesticides should not be applied on any crop shall be furnished;

(p) precautions to be taken to avoid harm to the beneficial insects like honey bees and natural enemies of pests shall
be furnished;

(q) the leaflet shall also contain the practices to be followed for usage of pesticides in confined areas, such as
Glasshouses, Polyhouses, nursery beds, storage structures, fumigation chambers and public dwellings;

(r) the waming directing the users not to re-use the containers — “Dangerous to re-use empty containers” shall be
printed in bold letters;

(s) directions for safe disposal of used containers shall be providéd;
(t) instructions on leaflets shall be appropriately coloured to draw attention of all users;

(u) the company shall furnish all information about the label and leaflet on their website and the address of the
website shall be printed on the leaflet;

(v) the leaflet for the pesticide formulations shall be inserted in a plastic cover and shall be kept between outer and
inner pack or pouch as per clause (iii) of sub-rule (7) of rule 19”.

2. inrule 19, -
(i in sub-rule (3), for the words “one sixteenth of the total area of the face of the label” the following shall
be substituted, namely:-

“one-sixteenth of the area of the panel or four square centimetres whichever is greater;
(i) for sub-rule (7) the following sub-rule shall be substituted, namely:-

“(7) () The label shall have minimum of two panels in respect of rectangular containers and three panels
in respect of bottles. The minimum size of the two panel label to be affixed on the face of the container
shall be not tess than ten centimetres X thirteen centimetres. The minimum size of the three panel label
shall be not less than ten centimetres X twenty-one centimetres.

The following information shall be printed on the label:-

(I)  Two panel label (for rectangular containers or pouches):
A, Face of the label:

The panel on the left side shall be six centimetres X ten centimetres and shall contain the following
information in English:
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(a) Brand name:

(b} Common name;

(c) Registration Number;

(d) Manufacturer’s licence number;

{e} Manufactured by;

{f) Marketed by;

(g} Date of Manufacture;

{h) Expiry date;

(i  Batch number;

(i) Netcontent;

{k} Composition of the formulation;

(I)  Cautionary symbol as per the toxicity classification and cautionary words;

{m) Instruction to “Read Leaflet Before Use™; and

{n} Warning/.Not to be used on crops and pests other than those mengoned on label and leaflets.
2. Not to be used for Post Harvest Applications. -
3. Destroy Container afier use as directed on leaflet.
4.Directions and dosage for poly houses and confined areas- see leaflet.

B Right side of the label: '

The panel on the right side shall be seven centimetres X ten centimetres and shall contain the following
information printed in Hindi.

(a) Brand name;

(b) Common name;

(c) Instruction to “Read Leaflet Before Use”:

(d) Cautionary word- ‘Poison’ in Red letters;

(e) Directions for use — Adequate directions as per label claims i.e. list of crops and recommend manner
and time of application;

(f) Dosage;

(g) Optimal re-entry period after each application of pesticide and the optimum Pre-Harvest Interval(PHI);,

(h) The following Safety precautions —-Wash contaminated clothes and parts of the body thoroughly after
application.- Wear full protective clothing during application. Avoid inhalation during application. Do
not smoke, drink, eat and chew anything during application:

(i) First Aid; :

{j) Antidote;

(k) Wamning / Not to be used on crops and pests other than those mentioned on label and leaflets.
2. Not to be used for Post Harvest Applications.
3.Destroy Container after use as directed on leaflet.
4. Directions and dosage for poly houses and confined areas- see leaflet;

() Company’s name, barcode, hologram, email id and customer care numbers shall be printed above the
space earmarked for pictograms; and

(m) all relevant safety pictograms (see picture | and I in the THIRD SCHEDULE) of size not less than one
square centimetre at the bottom of the label in respect of labels of minimum size. Pictograms shall be
proportionately bigger in respect of labels of bigger size at the bottom of the right side panel.

(C)  The rear side of the Label: There shall be a label on the rear side of the container, on which matter
printed on right panel of the face of the label in Hindi shall be transiated and printed in the regional
language(s) of the area where it is proposed for sale.

(11) Three panel ( for bottles):

(i} The panel of the left side shall be of size six and half centimetres X ten centimetres and shall contain the
following information in at least one regional language:.
(a) Brand name;
(b} Common name;
{c) Instruction to “Read Leaflet Before Use”:
{d) Cautionary word- ‘Poison’ in Red letters;
{e) Directions for use - Adequate directions as per label claims registered for use ie., list of crops and
recommended manner and time of application;
(f} Dosage;
(g) Optimal re-entry period after each application of pesticide and the optimum Pre-Harvest interval( PHI);
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{h

(i}
(i}
(k)

{1)

} The following safety precautions - Wash contaminated clothes and parts of the body thoroughly after
application, Wear full protective clothing during application. Avoid inhalation during application. Do
not smoke, drink, eat and chew anything during application;

First Aid;
Antidote;
Warning /.Not to be used on crops and Pests other than those mentioned on label and leaflets.
2. Not to be used for Post Harvest Applications.
3.Destroy Container after use as directed on leafler.
4.Directions and dosage for poly houses and confined areas- see leaflet; and
Company’s name and commercial space, Hologram of manufacturer, Barcode, email id and customer
care humber.

(ii) (A} The central panel shall be seven centimetres X ten centimetres and shall have the following information

printed m English, I

{a) Brand name; *

(b) Common name;
{c) Registration Number;
{d) Manufacturer’s licence number;
{e) Manufactured by;
{f} Marketed by;
{g} Date of Manufacture;
{h) Expiry date;
{i} Batch number;
{j} Net content;
{k} Composition of the formulation;
{I} Cautionary symbol as per the toxicity classification and cautionary words;
{m) Instruction to “Read Leaflet Before Use”; and
{n} Warning /. Not 10 be used on crops and pests other than those mentioned on label and leaflets.
2. Not to be used for Post Harvest Applications.
3.Destroy Container afier use as directed on leaflet.
4.Directions and dosage for poly houses and confined areas- see leaflet

(B) The right side panel shall be seven and half centimetres X ten centimetres and shall contain the following

(iif)
(iv)

information in Hindi,

{a} Brand name;
{b) Common name;
{c) Instruction to “Read Leaflet Before Use™,
{d} Cautionary word ‘Poison” in Red letters;
{e} Directions for use - Adequate directions as per the label claims registered for use i.e., list of crops
and recommend manner and time of application;
{f) Dosage;
{g} Safety precautions;
{h) Optimal re-entry period after each application of pesticide and the optimum Pre-Harvest
Interval{ PHI).
(i) First Aid;
{i) Antidote:
{k} Warning : /. Not r0 be used on crops and pests other than those mentioned on label and leaflets.
2. Not to be used for Pust Harvest Applications.
3. Destroy Container after use as directed on leaflet.
4. Directions and dosage for poly houses and confined areas- see leaflet
{i Company’s name, barcode, hologram, email and customer care numbers shall be printed above the
space earmarked for pictograms; and
All the relevant safety pictograms (see picture 111 and 1V in the THIRD SCHEDULE)} of the size
not less than one square centimetre at the bottom of the label in respect of labels of minimum size.
Pictograms shali be proportionately bigger in respect of labels of bigger size at the bottom of the
right side panel.

—

{m

The label shall be printed legibly using font size of not less than seven points (7) in English and five and
half points (5.5) in Hindi and Regional Languages.
If the container or packet or sacﬁget is small, the product should be packed in an out

of prescribed dimensions as per clause (i) of sub-rule (7)of rule 19 shall be prints

cover on which label

aas oA14-1
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(v)  In case where small packets or containers or sachets confains the product are packed in a larger packet, the
small packets or containers or sachets, the following details shall be printed on the outer surface in English
and Hindi and in font size of not less than five points (5):-

{a) Brand name;

{b) Common name;

{c) Manufacturer’s license number;
{d) Batch number;

{e) Expiry date; :

{f} Manufactured by; and

{g) The word “Poison™ in Red letters.

(vi) The Model labels (Two panel and Three panel) shall be as per the pictures given in the THIRD
SCHEDULE.

F 3

B
3. after the *‘SECOND SCHEDULE’, the following “THIRD SCHEDULE” shall be inserted, namely:-

[F. No. 13035/21/2013-PP-I}
Utpal Kumar Singh, Jt. Secy.
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“THE THIRD SCHEDULE
{See Rule 19}

(Picture - I}

Two Panel label for Pesticides ~ Minimum Size

Brand Name®

Registered Trade Mark

arbofuran, 3% CG, is a
insecticide&nematicideeffective. against

systemic
suckingpests&

Expiry Date:

Net Content/ weight;

Pre Harvest Interval; , Reentry period:

of

If swallowed or ifsymptoms of
poisontng occur cail physician
immediately.

Read Leafiet
before use

THATHRAATIHIT, mgvmuﬂgammmfmﬁ

#5 F7 7R 4 o o v 4 FRT

ISR, 02, o et dreemons @ e 8, off civst am)
st e FEFHE F R i Hedd W A ¢

ARG, SER TR, Ao, WO, i, ST (), FEe,
e, Thre, AW, PR, e, Sde, dm i,
P, A Py 8 @ 50 ﬁ:mm.?irm-

daa HT wdf oy
Fafe 7 I RuR A peEr wetn wwa ot el ez moay 1 2
wod it 4G & o FEEAn & T e T gt A% 3 et oy

araing: 1.Not to e used an crops and Pests ather than
mentioned an fabel & leaflets.2, Not to be used for Post|
Harvest Application. 3.Destroy Container after yse as|

houses & confined areas- see leaflet

HUT H 17 R FrOrsT-a
TG aNEE Hgiaamr

wuiT A qe
AEF [ar F T A=,

irected on teaflet. 4.Directions and dosage for Polylf

centimetres

Six
centimetres

Seven
centimetres

Thirteen
centimetres

A. Size of Label
B. Area of Label
C. Left Panel

D. Right Panel

: Thirteen X ten centimetres

: One hundred and thirty square centimetres
: Sixty square centimetres

: Seventy Square Centimetres

1)Cautionary symbol

2)Safety pictogram

: One - sixteenth of the left panel of the label subject to

the condition that it is not less than four square
centimetres.

: One square centimetre each at the bottom of right side

panel.
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Two Panel label for

{Picture - II)

Pesticides —-Minimum Size

Brand Name®

Registered Trade Mark

insecticideeffective against suckingpests.
Regd No.
Mfg. Date: . Expiry Date:
Batch No.:
Net Content/ weight:
Re entry pericd:  Pre Harvest interval: ,
IMfd by
Mkd by :

Keep away from heat & open
flame.

Cempaosition
POISON Quinalphes : 25%

ticker &Spreader: 1%
Sotvent : Q5, Cyclchexane

IKeep of children
Warnin e used ¢n crops & Pests other than
menticne el & leaflets.2.Not to be used for Post

HarvestApplitations.3.Destroy Container after use as
directed on leaflet, 4.Directions & dosage for Poly
houses & confinedareas- see leaflet.

iz & APttt
Eepiciasd 5% &,
mmwmmgmmmu

(‘a’iﬂlﬂ_qQ AFCTRICHTYS %.

Quinalphos 25 % EC, s a contact & stomach TN S AR, A, 7‘13 o, 3BT, AT, wEdE,

P, @, o (W), Aawn ovel, B, des dm ogeeed,
T, geTE, FE EREETIATATSEEE (|9) 500 & 1000 & anher 1
w2 TR AT TR 165 # 330 ﬁr@:ﬁ# 192
TR | R ST TR -

AR AT A T | R,

MR e R L T L D R B i B G pa e P e T i et e
TRAHT, :m:nmmm.mmm.m
RO,
_m\mmmmmmmmmm
v fwRE: 1 aeRfnhreRaEee 20 10 W
Eaws 1.2 om % 2 mmmmqaﬁrtm 10-15
mmmmm.gw 23
L R E L L 3040ﬁ=|=|=ﬁsmrtgd’lmﬁm ® 3
o W orod F oy A o @ R k@ AR & oamw
e AY. @ gl Rfees ® q@m oa@w e
FaFTTEETE gt rdrRuaTEY z.

-
RiREEIEE] GLiP

Ten
centimetre

Six
centimetres

centimetre

Thirteen
centimetres

A. Size of Label

B. Area of Label

C. Left Panel

D. Right Panel

E. Cautionary symbol

F. Safety pictogram

: Thirteen X ten centimetres

: One hundred and thirty square centimetres
: Sixty Square Centimetres

: Seventy Square Centimetres

: One - sixteenth of the central panel of the label subject
to the condition that it is not less than four square

centimetres.

: One square centimetre each at the bottom of right side

panel,
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{Picture Ill)

Three Pane label for Pesticides — Minimum Size

Brand Name ®

Carbofuran, 3% CG, is a systemic insecticide
effective against sucking pests & a nematicide.

Regd No.,

Mfg Lic No.

Mfg by

Marked :

Mfg. Date: Expiry Date:

Batch No.:

Net Content/ weigh:

Re entry period: days Pre Harvest Interval: days

Composition:

Carbofuran: 3%
Adjuants: ___ %

Blank Granules : Q%

Keep away from heat &open
flame,

If swallowed or if symptoms of
poisoning occur cali  physician
immediateiy.

POISON

Hesp qulr %Eﬁéd; Of chitdren

Warning: 1 Not to be used on crops and Pests other than
mentioned on fabel & leaflets. 2. Not to be used for Post

Harvest Application. 3. Destroy Container after use as
directed on leaflet. 4. Directions and dosage for

eaaa ® s
HAlgRT AR
T o i o &

FRILA, 3% HISH, v et Srewmm @ aa-giam ¥, o1 vy awy
gt e g & P dg ek wer A g

v & B e GO AR UW, AN, sEW A JE (9F), AT, e 4w, we, A,
- & R, s, W, S, W, S FRE . wvat, $ow, aeped, Fafe a,
g, FETeA, STW, A, W | ogew B F s i 8 % 50 Bhmum gosnqfer
T F T, &0 gr st it wEwst # o owiw & fewt @ ol aw @ W d)
IR & 2N, 9 AU W AR 1 S B A AT g e & W, 6o d | e &
R, g J & gw J N W T e e g gr o F R @ s A
AT O A oW A o | e (i) 9 @ iy wiitees w £ @
wfafts M1 aaf 23 R v @ 39T @ OF A el a0 B ol s ah a At e @
WA W A T Ay oW o e A W S & R e o, @ e
fefrms # Em s |

a1 S W wdt o IR w e A TETE s v owe sty duet w3 et |
2. A A G Foan wewetn & Bre gwer gom =@ 3. wet o7 fifivr awEw &
3T, AW & ooy e () @ e g € 0 4 o o b B e & ey wravs
frrder Mt wee - ot o

FOA @1 A7 T afteT-aT
IEEE AT WM FEIH - A T

- AMEE AGT & FET S P ST AT

Ten
centimeters

Six and half
centimetres

o

Seven
centimeters

A. Size of Label
C. Left Panel
E. Right Panel

1) Cautionary symbol

2)  safety pictogram

Seven and half
centimetres

Twenty one centimetres - A

‘Twenty one X Ten Centimetre
: Sixty-five square centimetres
: Seventy-five square centimetres

B. Area of Label
D. Middle Panel

: Two hundred ten square centimetres
: Seventy square centimetres

: one-sixteenth of the central panel of the label subject to the condition that it is not fess than four square

centimetres.

: one square centimetre each at bottom of right side panel.

[(1)€ snlr 1T Lty 1

In3tlkte ¢ khis 14 P

LT
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Three Pane label for Pesticides — Minimum Size

Brand Name®

Quinalphos, 25% EC, is » contact & stomach
insecticideeffective against sucking pests.
Regd No.
Mfg Lic No.
Mfd by:
Marked :
Mfg. Date: Expiry Date:
Batch No.:
Net Content/ weight: 500 ml Re entry period:2-3 day
Pre Harvest Interval: 30-40 days
Composition:
Quinalphaos:25 %

Emulsifying agent : 1%

Keep out of the reach of
children.

POISON

Keep away from heat &
Open flame

Read Leaflet Before Use

Warning:1.Not to be used on crops & Pests other than
mentioned on label & leaflets. 2.Not to be usad for Post

#z w1 am®srex

garReE i

AR, 25% &6, o+ weuelt 7 3ot deaws L de aw
g & Fevd g S AR A

v & fkwgrEr W dEw oW, ®OT, A, O 33 4T b @, T,
TR, Wa, Hen, R & awtial, ym, weR, T, gerh, w6 gue Se
AT & R (B 500 ¥ 1000 & ol A 1 7 2 & F wlEpd | e AW A
w165 # 330 & 96l A 1 F 2 o GRERE | gEE A E R g
rgwm w4 1 guengEleE: g & g A Ren & R w ) Rgws F a2
g wE Al ulr ¥ g Rt @ el aw & 0 A | ReFw & o S wE
A B wrm, AR AP AN TEA AT I E Qi A wg@ A+
Bewem & W, YAww A FL Fw A dw @0 W@ W
TR R v R R 3 T e N R e e IR (afeere): 1.
WiErimtve TR 2. 10 A wEdwes 12 om & 2
mwmmwmm 10-15 ek iRgRFenis T safefnEt: 23
RemrafisraRrRsai 30-40

Ten
Centimeters

| é’lﬁ% Aty 7 pw & feufy
! ¥ aw wawder & e

T vEe A w1 3wt W Bl gedw R g, wA & g wew ()

A,

*, FRRRATTR I TR e AR TR R T, 70 SreT Tt

HarvestApplications.3.Destroy  Containgr  after use ay
directed on leafiet. 4.Directions &dosage for Poly houses &
confined areas- see leafiet

A

Six and
half

A. Size of Label
C. Left Panel
E. Right Panel

Seven
Centimetres

Seven and half

Centimetre

Twenty one Centimetre

‘Twenty one X Ten Centimetres
: Seventy-five square centimetres
: Seventy-five square centimetres

B. Area of Label
D. Middle Panel

: Two hundred ten square centimetres
: Sixty square centimetres

1. Cautionary symbol : one-sixteenth of the central panel of the label subject to the condition that it is not less than four square centimetre

2. Safety pictogram min.

: one square centimetre each at bottom of right side pane

l”
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Note : The Principal rules were published in the Gazette of India, Extraordinary, Part II Section 3, Sub-section (i) vide
No. G.S.R. 1650 (E), dated 19" October, 1971 and subsequently amended vide:-
l.  G.S.R.474(E), dated 24™ July, 1976,
2. G.S.R. 736(E), dated 9" December, 1977,
G.S.R. 1064(E), dated 7" November, 1988,
4. G.S.R. 533(E).dated 6™ August, 1993,
5. G.S.R.371(E), dated 20" May, 1999,
6. G.S.R. 372(E), dated 20™ May, 1999,
7.
8.
9.

LPF)

G.S.R. 548(E), dated 12" September, 2007,

G.8.R. 692(E), dated 7" November, 2006,

G.S.R. 128(E), dated 26™ February, 2009,
10. G.S.R. 174(E), dated 5™ March, 2010, and
11. G.S.R. 474 (E) dated 11" July, 2013.
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